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National Highways Authority of India
(Ministry of Road Transport and Highways)
w-5 Wd 6, AFT-10, TR, ¢ Rwwit-110075

G-5 & §, Seclor-10, Dwarks, New Delhi-110075 Original
NHAI/HQ/MP/BRTML/Sgr-Mohari/EPC /20 20-Part(1) Date: 22.07.2021

To,

M/s Bansal Construction Works Private Limited
3rd floor, Tawa Complex, Bittan market,

E-5, Arera Colony,

Bhopal-462016 (M.P.)

E-Mail ID: bewplprojects@email.com
(Kind attention: Mr. Anil Bansal, Director)

sub:  4-laning of Sagar-Mohari section of NH-934 from Design Chainage 8.000 to 50.300
(Length = 42.300 Km) under Bharatmala: Pariyojana Phase-| (Economic Corridor category)
on EPC mode In the State of Madhya Pradesh - Letter of Acceptance (LOA) - Reg.

Ref:- Your bid for the subject work dated 10.03.20241

Sir,

This is to notify you that your Bid dated 10.03.2021 for execution of the subject
project, at your quoted bid price amounting to 346,36,00,000/- (Rupees Three
Hundred Forty Six Crore Thirty Six Lakh Only) has been determined to be the lowest
evaluated bid and is substantially responsive and has been accepted.

2. You are requested to retumn a duplicate of the LOA as an acknowledgement and
sign the Contract Agreement within 7 days as per Clause 3.3.4 of the RFP.

3. You are also requested to furnish Performance Secutity for an amount of Rs.
10,39,08,000/- (Rupees Ten Crore Thirty Nine Lacs and Eight Thousand only) and
Additional Performance Security an amount of Rs. 10,39,08,000/- (Rupees Ten Crore
Thirty Nine Lacs and Eight Thousand only) within 30 (thirty) days of receipt of this
Letter of Acceptance (LOA). In case of delay in submission of Performance Security and
Additional Performance Security, if any, you may seek extension of time for a peried not
exceeding 60 (Sixty) days in accordance with Clause 2.21 of RFP.

4, In case of failure of submission of Performance Security, Additional Performance
Security and Security against Damages (if any) within the additional 60 (Sixty) days time
period, the bidder shall be suspended from participation in the tendering process for the
works of MoRTH / NHAI / NHIDCL and works under other Centrally Sponsored Schemes, for
a period of one year from the bid due date of this work.

Yours faithfully

w
(K.V. Sigh)

Chief General Manager (T) MP
Copy to: - For Information and necessary action.

(i)~ GM (PMD), NHAI, HQ
(i)  RO-Bhopal

(iii)  PD-Sagar M
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